
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (I-IQs): DELHI

ORDER

Sh. Vikas Bhuttan, Judl. Asst. in /\dministration-ll, Central is hereby directed to assist l\/ls.

Simmi Kapoor, Administrative Officer (.ludl.)/Nodal Officer to complete the information

/questionnaire on the Integrated Judicial Upgradation and Reforms on Infrastructure. and Services

(iJuris) platform relating to district/complex wise infrastructure, facilities and services with

immediate effect.
Note: 1. Ibid assignment is in addition to the work already assigned to the offi 1' l.

2. The official shall continue marking his attendance '- ministration-I @n1wl' c course
of this assignment. //
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Copy forwarded for information and necessary action to:

1. Ms. Simmi Kapoor, Nodal Ofliccr, iJuris/Administrative Officer (Jud .), Central, TI-IC, Delhi.
2. Personal ()ff1cc of the undersigned.
3. The Dealing Assts., Pers efl\d1n11.-ll, Centra CR Cell, l,eav Section, Central
4. The Dealing Assts, Web “ Committee & I,/\Yl" (S. I
5. The official concerned for necessary coinpliane *. ""/
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O ll In ‘harge. dmn.-ll, Central
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